
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, I{AGAIAND, MIZORAM AI{D ARUNACHAL PRADESH)

From Shri Saptarshi Garg,
Joint Registrar Mgilance),
Gauhati High Court,
Guwahati.

ilo.Hc.vrr-44l2OO4 I 5780 I A

To, Shri C.B. Gogoi,
District and Sessions Judge,
Sonitpur, Tezpur. .tL

Dated Guwahati, tt" !? June, 2023.

sub:- Restricted horiday, casuat r..eave arong with stauon reave permission.

Ref:- your tetter No.DJ(s)/2793, dtd. 26.06.2023.

Sir,

With reference to the above, I am directed to inform you that you have been
granted permission to avait Restricted holiday on 30.06.20zl and casua! leave on
o1.o7.2o23, along with station teave permission, from the evening of 2g.06.20zr
till the moming of 03.07.2023. The next seniormost Judiciar officer at the station shafl
remain in charge of your court and office in your absence.

Yours faithfully,

Itlemo NO.HC.Vtt-44 I 2OO4 I ST',.L I A,
Copy to:

{, The Project Manager, Gauhati High Court.

9d/-
JT. REGISTRAR (VIGITANCE)

dated / el -o 5- 71 73


